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ORDER

The petitioner has filed for extension of time to liquidate the lia:^lity arising the

matured on Fixed Deposits availed from the public. The present total liability is stated

to be Rs.3,38,71,218/-.

2. The petitioner is directed to file the projected Profit & Loss Statement for the next

one yearl the statement of a siab wise liability of various depositors and the proposal for

the time frame to liquidate the same.

'I
lF-!.A

J^^*' to.-l-l--'s<-,'.-,.-
(Ina Malhotra)

Member Judicial

3. To come up on 05.10.2016 for further proceedings.


